
54 
 

THE SIXTH SCHEDULE 

(See section 29) 

AMENDMENTS TO THE CONSTITUTION (SCHEDULED TRIBES) ORDER, 1950 

In the Constitution (Scheduled Tribes) Order, 1950,–– 

(1) in paragraph 2, for the figures “XXII”, the figures “XXIII” shall besubstituted; 

(2) in the Schedule,–– 

(a) in PART I relating to Andhra Pradesh,–– 

(i) in item number 20, the brackets and words “(excluding Adilabad,Hyderabad, Karimnagar, 

Khammam, Mahbubnagar, Medak, Nalgonda,Nizamabad and Warangal districts)” shall be 

omitted; 

(ii) item number 30 and the entries relating thereto shall be omitted; 

 (b) after Part XXIV, the following Part shall be inserted, namely:–– 

“PART XXV.––Telangana 

1. Andh, Sadhu Andh 

2. Bagata 

3. Bhil 

4. Chenchu 

5. Gadabas, Bodo Gadaba, Gutob Gadaba, Kallayi Gadaba, Parangi Gadaba, Kathera 

Gadaba, Kapu Gadaba 

6. Gond, Naikpod, Rajgond, Koitur 

7. Goudu (in the Agency tracts) 

8. Hill Reddis 

9. Jatapus 

10. Kammara 

11. Kattunayakan 

12. Kolam, Kolawar 

13. Konda Dhoras, Kubi 

14. Konda Kapus 

15. Kondareddis 

16. Kondhs, Kodi, Kodhu, Desaya Kondhs, Dongria Kondhs, Kuttiya Kondhs, Tikiria 

Kondhs, Yenity Kondhs, Kuvinga 

17. Kotia, Bentho Oriya, Bartika, Dulia, Holya, Sanrona, Sidhopaiko 

18. Koya, Doli Koya, Gutta Koya, Kammara Koya, Musara Koya, Oddi Koya, Pattidi 

Koya, Rajah, Rasha Koya, Lingadhari Koya (ordinary), Kottu Koya, Bhine Koya, Rajkoya 

19. Kulia 

20. Manna Dhora 

21. Mukha Dhora, Nooka Dhora 

22. Nayaks (in the Agency tracts) 
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23. Pardhan 

24. Porja, Parangiperja 

25. Reddi Dhoras 

26. Rona, Rena 

27. Savaras, Kapu Savaras, Maliya Savaras, Khutto Savaras 

28. Sugalis, Lambadis, Banjara 

29. Thoti (in Adilabad, Hyderabad, Karimnagar, Khammam, Mahbubnagar, Medak, 

Nalgonda, Nizamabad and Warangal districts) 

30. Yenadis, Chella Yenadi, Kappala Yenadi, Manchi Yenadi, Reddi Yenadi 

31. Yerukulas, Koracha, Dabba Yerukula, Kunchapuri Yerukula, Uppu Yerukula 

32. Nakkala, Kurvikaran.”. 

 

  


